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Shri S.K.Bariar, id. counsel for the applicant. 
Shri A.A.Khan, id. SC for the respondents. 

ORDER [ORAL]. 

The id. counsel for the applicant praysto be allowed to withdraw this 
H 

application submitting that the kperson [the employee himself] should 

have been the applicant who will be advised to file fresh application. Prayer 

is allowed. This application is disposed of as withdrawn. 
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[Shatikar Prasad ]M[A} 	. 	[P.K.Sinha }VC 


